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L Lr VESH. KumfR. .ﬁfﬂfw{f/f’i son/daughter/wite of LALTE. Kur2AR., -§f5)pﬂ AL VD Sin
B years, votonging 10 BIHAR LEGESIATE QisErBLY . PAT

service and presently working as | (?f#g[CE‘ﬁ?TENP/)NT.f

give herein below the details of the assets (immovable, movable, bank balance, ete.) of

agﬁd

myself, my spouse and dependants*;

[ﬁasats fﬂ ﬁam name indtcatmg the extent of joint ownership will also have to be
PuSHPA HARSH  FIVA

KumARI  KumBR  kumART
Spouse | Dependant-1 [ Depsndsnt-2 | Depandant-3

2000 L | NTL

given)

g
.m‘
{0
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~Bescription | Sait

Cash

,!@,000__/

Depasits in
Banks, Financial
Institutions And
Hon-Banking

. Finsncial
Companies

51000/

Bonds, :
Debantures and |
Shares in |
companies

()

(Iv) | Other financial
. | Institutions,
| NSS, Postal
Policies, etc

Motor Vehicles
(detalls of
make, etc.)

(v)
NTL

| (vi) | Jeweliery (give

: T/ i
details of rid 24

weight and
valug)

NI L

‘Si‘zvfﬁ—%

—

(vil)

Other assets,

such as valués
' of claims /

ToNE

REF Rt

fo_

interests Rﬁ Tol

Note: Value of Bonds / shares / Debentures as per tha fatest market value In Stock
‘Exchange In respect of listed companies and as per books in the case of non listed
companies should be given, ;
* Dependant here means @ person substantially dependent on the income of the
employee.
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B.

also have to be Indicated]

Details of Immovable assets
[Note: Properties in joint ownership indicating the extent of joint ownership will

(1) | Agricuitural Land

| 8r. Description Salf

Spouse | Depandant-1

- Location(s)
« Survey number(s)

measurement)

-Current market value

- Extent (Total NIL

ML) L

Dependant-2
(5], Name _ | _ Name

INTL-

“Dependant-3
Big, Mame

i Buidings (Commercial

(Il). ‘Non-Agricultural Land
- Location(s)
- Survey number(s)

measurement)
; m ue

- Extent (Total -

and residential}
| Locatian(s)
| = Survey /daor
number(s)

- Extent (Total
measurement)
~ Current market
value

(iv) | Housas / Apartments;
etc.

- Location(s)

- Survey {door
number{s)

- Extent {Total
measuremeant)

- Currant market

(v} | Others {such as

—

—

—_—

_—

interast in property)

{2) 1 give hersin below the details of my liabilities / overdues to public financial

institutions and government dues:-
[Note : Please give separate details for each item)

"&r. | Description

Ho.

Hame & sddrese of Bank / |
Financial !nuutﬂﬂm(s) i

(@) | (1) Loans from Banks

3B HIHAK - MFWQHZ

[ || R =3

—.‘?157’,1 0‘5’?/—-—

(i} Loans from financial
institutions

pEL

MLl

(il Government Dues:
{a) dues to departments

accommadation

| dealing with government

deaiing with supply of

' {b) dues to departments.

(c) dues to departments

dealing with supply of
electricity




{d) dues to departments
dealing mmmp hones ML NEL
(e} dues to departments
dealing with government % )
transport (including )
aircraft and helicoptars) -
(f) Other dues, If any ) )
(b} (i) Income Tax including
surcharge [Also indicate pEL
the assessment year upto
which Income Tax Return PA N f-DIDP.S 27 | >
flled. Give also Permanent N
Accoy (PAN)]
fﬁlw::“ﬂq Ao sso t
ndicate the assessmen
year upto which Wealth /Vf L d
Tax return filed. ] :
{ili} Sales Tax [Only in o
| case of proprietary INGY: L ) )
| business]
(Iv) Property Tax Lk ! )
GPF/CPF/PRAN No, PTS/._/?Z,Q bl /34(6
Gender - : [W/F)

2 ¢ B‘ il j PR A grs “ st " i :
el ol2 1 /1o [JTaT# 2] wommmmm
Class/Group - Feats (B0
i e PIESSENGER S

{Full Nama e.g. B.A.S.-8lhar Administrative Service,
B.5.5.- Bihar Secretarlat Service etc.)
Home District i b g I U] i ‘
I hereby declare that the above details are true to the best of my
knowledge and belief,
: \ : X
Name of Employee: PINESH. K qNﬁR SEwl7H

prace: LATNA.... besignation:... QL LLCE. FTTENDANT

Note:

-----------------

pepartment:. ZrLAR. L LTS LATIVE. ASSEMBLY
PATVA

Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)

in prescribed format.

Ju\a% l-’w\w\m, ‘93’\\»\“/1-\



